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Employees' Provident 
Funds (Ninth Amendment) 
Scheme, 1967. 

[Placed  in  Library.    See  No.  LT-
1659/67 for (i) to (iv).] 

REVIEW OF    THE    FOOD    AND SCARCITY 
SITUATION   IN   INDIA   (NOVEMBER,   1967) 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICUL 
TURE, COMMUNITY DEVELOP 
MENT AND COOPERATION (SHRI 
ANNASAHEB SHINDE): Sir, I beg to 
lay on the Table a copy of the Re 
view of the Food and Scarcity situation 
in India (November, 1967). [Placed in 
Library.    See  No.  LT-1685/67.] 

ANNUAL REPORT AND ACCOUNTS (1965-66) 
OF THE FOOD CORPORATION OF INDIA AND 

RELATED PAPER 

SHRl ANNASAHEB SHINDE : Sir, I also 
beg to lay on the Table a copy of the Annual 
Report and Accounts of the Food Corporation 
of India for the year 1965-66, together with 
the Auditors' Report on the Accounts, under 
sub-section (2) of section 35 of the Food 
Corporations Act, 1964 [Placed in Library.    
See No. LT-1623/67.] 

NOTIFICATIONS UNDER    THE COAL MINES 
PROVIDENT FUND   AND   BONUS SCHEMES 

ACT, 1948 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR, EMPLOY 
MENT AND REHABILITATION 
(SHRI S. C. JAMIR) : Sir, I beg to lay 
on the Table under section 7-A of the 
Coal Mines Provident Fund and Bonus 
Schemes Act, 1948, a copy each of the 
following Notifications of the Ministry 
of Labour, Employment and Rehabili 
tation (Department of Labour and Em 
ployment) : — 

(i) Notification G. S. R. No.  1646, 
dated  the 23rd  October,   1967. 

(ii)  Notification G. S. R. No. 1647, dated 
the 24th October, 1967. 

(iii)   Notification G. S. R. No. 1648, dated 
the 24th October, 1967.     ' 

(iv)   Notification G. S. R. No. 1649, dated 
the 24th October,  1967. 

[Placed  in Library.    See No.  LT-1743/67 
for (i) to (iv).] 

ENQUIRY RE CALLING ATTENTION 
NOTICE 

SHRI BHUPESH GUPTA (West Bengal) : 
Sir, I have given a Calling Attention Notice. 
We read in the papers that Prof. Humayun 
Kabir is being appointed as the Vice-
Chancellor of the Aligarh University.    Is it 
the reward... 

MR. CHAIRMAN : I shall look into it. 

SHRI BHUPESH GUPTA : It is an insult 
to injury that the Government is now thinking 
of appointing him as Vice-Chancellor of the 
Aligarh University.   It is in the papers. 

MR. CHAIRMAN : I am sorry I did not 
see it.    I shall look into it. 

SHRl BHUPESH GUPTA : I would like to 
know if Government can come and tell us 
what is the exact position. 

SHRI AKBAR ALI KHAN (Andhra 
Pradesh) : That is the province of the 
Executive Committee of the Aligarh 
University. 

SHRI BHUPESH GUPTA : What else 
could be a greater shame ? Let the 
Government come and tell us the position. 

SHRI NIREN GHOSH (West Bengal): The 
West Bengal Government is getting violent 
against the people there. 

(Interruption) 

MR. CHAIRMAN :  Next item. 


